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4. Tata Timken Ltd. Equity and Partly
Convertible
Debentures

55 . 5a August, 1991

5. South India Viscose Partly Convertible 
Debentures

30.00 August/Septem-
ber, 1991

6. Proctor and Gamble 
(India) Ltd.

Partly Convertible 
Debentures 
Non-Convertible 
Debentures/Equity

27.00 August, 91

Loans given under Self-Employment 
Scheme for Educated Unemployed 

Yoath

742. SHRI RAJVEER SINGH: 
Will the Minister of FINANCE be 
pleased to state:

(a) the amount allocated for the 
educated unemployed youth under 
Self-employment Scheme during 1989- 
90 and 1990-9\1;

(b) the number of persons who 
were benefited therefrom and the de-
tails thereof, State-wise; and

(c) the amount allocated for the 
same during 1991-92?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI DALBIR SINGH) : (a) and
(b) The amounts allocated under the 
scheme for providing Self Employ-
ment to the Educated Unemployed 
Youth (SEEUY) for the years 1989- 
90 and 1990-91 are Rs. 60 crores and 
Rs. 53 crores respectively. State-wise 
list of number of persons benefited 
under the scheme is given in the en-
closed statement.

(c) Rs. 57 crores.

STATEMENT
Statement showing State-wise number o f beneficiaries under the Scheme for 

providing Self Employment to Educated Unemployed Youth (SEEU Y) 
for the years 1989-90 and 1990-91

Si. Name o f the Statej
No. Union Territory

No. o f persons who 
were sanctioned 

loans during
1989-90 1990-91

1 2 3 4

1. Andhra Pradesh . . . . 7387 7782
2. A s s a m ........................................ 3141 3067
3. B ih a r ................................................. 10386 11036
4. G u j a r a t ........................................ . . 5084 2419
5. Haryana . 241$ 2545
6. Himachal Pradesh 769 870
7. Jammu & Kashmir 223

•The data for 1990-91 is provisional.
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8. Karnataka ' .  . . 6010 5415
9. Kerala . . 8430 6036

10. Madhya Pradesh . 7936 7777
11. Maharashtra . . . . 8210 9027
12. Manipur . . . . . . . . 749 750
13. Meghalaya . . . . . 90
14. N a g a la n d ....................................... . . . 57
15. Orissa 4344 4526
16. P u n j a b ....................................... 7690 6932
17. Rajasthan . . 5127 5312
18. Sikkim ' 17 28
19. Tamilnadu . . . . 8692 7644
20. Tripura ................................... ...  - , . . . 183 502
21. Uttar Pradesh . 13747 11619
22. West Bengal 6209 41

23. Andaman & Nicobar 20 19

24. Arunchal Pradesh . . . 16 22

25. Chandigarh....................................... 90 27

26. Dadra & Nagar Haveli 26 20

27. G o a ................................................. 124 199

28. Mizoram . . . . . 109

29. Pondicherry . . . . 230 305

30. Lakshadweep . . . . 20 12

31. Daman & Diu . . . . 12 12

TOTAL . . . . 107546 93944

National Highways in Madhya Pra-
desh

743. SHRI SUSHIL CHANDRA 
VERM A: Will the Minister of
SURFACE TRANSPORT be pleased 
to state:

(a) die details of the National High-
ways in Madhya Pradesb and their
length;

(b) whether the length of the Na-
tional Highways in Madhya Pradesh 
is adequate keeping in view its area;

(c) whether the Union Government 
propose to declare the Indore-Harda- 
Baitul road as National Highway, and

(d) if so, when and if not, the rea-
sons therefor?


